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,Br.i4ce Conne('tlnr W1UiD,Gon Island 
with ErnakuJam and iWattanchery 

3501. SHRl M. M. LAWRENCE: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether it is a fact that the 
present bridges connecting Willing .. 
don 1$1and with Ernakulam and Mat-
tanchery have outlived their Ijfe; 

(b) whether these bridges were 
originally meant only to carry much 
lighter loads than now; 

(c) whether it is a also a fact that 
both the life Of the bridges and the 
heavy traffic on them endangered the 
bridges; and 

(d) what steps Government pro-
pose to take to meet the situation'? 

THE MINISTER OF STATE IN 
TIlE MINISTRY OF SHIPPING 
AND TRANSPORT (SHRT BUTA 
SIN'GH:): (a) to (d). Yes, Sir. Ac-
cording to the infofrnation received 
fronl the State Government. these 
~ ridges are being' maintained by the 
l :o~hin Port Trust. The Port Trust 
have decided to. rep:lir these bridges 
at an estimDted cost of Rs. 19.60 lacs 
and the Government of Kerala 
have already ~anctioned their share 
jnvo]ved. 'These repairs would be 
~'lb,·tantial enough far these bridges 
to last for another 20 years. In ad-
dition, it is also proposed to cOns-
truct a nev; link road connecting 
Willingdon Island directly "lith 
National lIighway No. 47 byep3Ss at 
Cochin to\v8rds near about middle 
Or So of the byepass which will help 
cater for traffic in the direction~ of 
both NorHl and South of Cochin. 

Western Powers Move to Scuttle U. N. 
Mr"!~t on Indian Ocean 

3502. SHRI INDRAJIT' GUPTA: 
Will the Minister of EXTERNAL· AF-
FAIRS be plea.sed to state: 

(a) w'J:tether cer,tain 
wers have raised, the 

Western Po-
question of 

abandoning the proposed. U.N. confe-
rence on the Indian Ocean 8, a zOne 
of peace. scheduled to be held in Sri 
Lanka in 1981; 

(b) whether these powers ha ve 
made such a proposal in the Political 
Committee of the United Nations, if 
so, On w'ha t grounds; and 

(c) Government of India's reac-
tion in the matter? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRu P', V. NARASIM-
HA RAO): (a) and (b). The reso-
lution drafted by the U. N. Ad Hoc 
Committee on the Indian Ocean, 
which was endorsed by the First 
Comn1ittee of the United Nations 
General Assembly reiterates the pro-
vision for the 1981 Confe~ence and 
urges the Ad Hoc Committee "to 
make every effort in consideration of 
the politiEal and security climate' of 
the Indian Ocean area, particula . .rly 
recen t developments", to finalise the 
preparations for the Conference. 
While there has been no specific pro-
posal not to convene the Conference in 
1981 in Sri Lanka, a number of 
Western delegations have expressed 
the view that in view of recent deve-
lopments in the Indian Ocean area, it 
would not be feasiBle to hold the 
Conference as scheduled. 

(c) Speaking in the First Conlmit-
tee of the U. N. General Assembly on 
November 18, 1980, the Permanent 
Representative of India to the United 
Nations \vhile referring to the reluc-
tance of several delegations to cOm-
mit themselves unequivocally to the 
convening of the Conference _on the 
Indian Ocean, to be held in Sri 
Lanka in 1981, reiterated I~dia's po-
sition that the Conference should · 
be convened as scheduled in order to 
implement the Declaration of the 
Indian Ocea n as a Zone of Peace. He 
categorically rejected any precondi-

"tions. unreiated to the ill1:plementa .. 
tion of tt)e Declaration, for the eon-
venin~, of the Conference. 




